SUMMARY OF COMMERCIAL CASES

Sr. Name of the Court District No.of Total No. of No. of cases Total Total

No. cases number cases identified = number of number of
pending of cases received bynon cases cases
on the instituted transfer commercial/ disposed pending at
ist day ofduring  during the transferred during the the end of
month the month during the month the month

month  from other month to

courts other courts

SH. BHARAT PRASHAR,

DISTRICT JUDGE
(COMMERCIAL COURT)-01
1 |(w.e.f -20.07.2021) Central 1068 160 10 o 88 1150

SH. RAJNEESH KR. GUPTA,
2 DISTRICT JUDGE(Central 1370 154 1 o 89 1436
(COMMERCIAL COURT)-02

SH. MAHESH CHANDRA
3 GUPTA, DISTRICT JUDGE,Central 1241 53 9 1 1 (1)
COMMERIAL COURT -03

SH. PAWAN KR. JAIN,
DISTRICT JUDGE
3(2)(COMMERCIAL  COURT)-03,
w.e.f15.09.2021

Central o 75 10 o 33 1353

MS. NISHA SAXENA DISTRICT
4 JUDGE (COMMERCIALCentral 1238 150 1 2 115 1272
COURT)-04

SH. ASHWANI KUMAR|
5 SARPAL DISTRICT JUDGECentral 1123 160 o 1 163 1119
(COMMERCIAL COURT)-05

SH. MANMOHAN SHARMA
6 DISTRICT JUDGECentral 1383 145 1 2 8o 1447
(COMMERCIAL COURT)-06

SH. Dinesh Bhatt, DISTRICTWest 62
7 JUDGE (COMMERCIAL)-01 595 74 5 4 47 3

SH. GURDEEP SINGH,
8 DISTRICT JUDGEWest 933 74 6 7 51 955
(COMMERCIAL COURT)-02

SH. SANJEEV JAIN, DISTRICT
9 JUDGE (COMMERCIAL
COURT)-01

N
Delhi 566 39 1 o 51 555

SH. GURVINDER PAL SINGH,
10 DISTRICT JUDGE
(COMMERCIAL COURT)-02

N
Delhi 316 56 3 3 67 305
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SH. SANJIV JAIN, DISTRICT
11 JUDGE (COMMERCIAL
COURT)-03

New
Delhi 610 33 o 2 58 583

SH. PREM KUMAR|
12 BHARTWAL, DISTRICTSouth 1301 170 o o 226 1245
JUDGE (COMMERCIAL)-01
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SH. VINAY KUMAR KHANNA,
13 [DISTRICT JUDGESouth 812 190 o 3 182 817
(COMMERCIAL COURT)-02
SH. RAJ KUMAR CHAUHAN’South-
14 DISTRICT JUDGEEast 1088 99 6 o 12 1181
(COMMERCIAL)-01
MS. RAJ RANI MITRA’South-
15 [DISTRICT JUDGEEast 1131 87 7 o 59 1166
(COMMERCIAL COURT)-02
SH. SANJAY SHARMA-I,
16 DISTRICT JUDGEEast 1518 414 3 o 100 1835
(COMMERCIAL)
MS. SARITA BIRBAL,
1 DISTRICT JUDGE,North- 2 1 1 >
7 (COMMERCIAL COURT) East 447 o 9 4 423
(w.e.f- 20.07.2021)
MS. NIVEDITA ANIL SHARMA,
18 [DISTRICT JUDGEShahdara| 1145 146 4 1 258 1036
(COMMERCIAL)-01
MS. SUKHVINDER KAUR,
19 DISTRICT Shahdara| 826 164 10 3 201 796
JUDGE(COMMERCIAL)-02
SH. VINOD KUMAR, DISTRICTNorth-
20 5UDGE (COMMERCIAL) West 1664 174 o 1 71 1766
MS. BARKHA GUPTA,
21 DISTRICT JUDGENorth 1204 74 o o 16 1262
(COMMERCIAL)
SH. HARISH DUDANI’SOUTH
22 DISTRICT JUDGEWEST 1208 64 o 1 40 1231
(COMMERCIAL)
GRAND TOTAL 22787 2780 78 40 2049 23556
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